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“ACT No. XLIII oF 1920.

- [Passep By tus INpIAN LeersvaTive CouNciL.]

{Received the assent of the Governor General on the
16th September, 1920.)

An Act farther to amend the Presidency
- Banks Act, 1876.

HEREAS it is expedient further to amend the

Presidency Banks Act 1876; It is hereby
enacted as follows :—

X1 0f 1876
8hort title 1. This Act may be called the Presidency Banks
" (Amendment) Act, 1920.
. Amendment 2. In clause (1) of paragraph (a) of section 36 of
of section

of scotion 36 the Presidency Banks Act, 1876, after the words XIoflste.
1876, ““the Government of India ” the Words “the Govern-
' ment of Bombay * shall be inserted,,




